
THE GAUHATIH IGH coURT AT GUWAHATI
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

.HC.VII-O 412(J,.3t t la o-a lA
Shri Chatra Bhukhan Gogoi,
Regrstrar (Vigilance),

Gauhati High Court,
Guwahatl.

Shri Gautam Baruah,
District & Sessions Judge,
Kamrup, Amingaon.

Dated Guwahari, the l) Dx.ember, 2024

Civil vacation.

Your letter No. DIKA/9905/2024 dtd. 77.12.2024

Yours faithfully,

sdl-
REGTSTRAR (VrGIANCE)

Memo No.HC.VI l2 t3t llSot ttto2 IA, datedCopy to:

With reference to the above, I am dlrected to inform you that your prayer forpermission to avair civir vacation from 22.12.2024 to 3r.r2,2024t arongwith stationleave permission, with the officiar vehicre, at own tst, for the aforesaid period, hasbeen granted. The next senior most ludiciar officer avairabre at the station sharl remain incharge of your Court and Office in your absence.

From

To,

Sub:

Ref:-

Sir,

I

1. ,The Principal Accountant General (A&E), Beltola, Guwahati for information_/ The project Manager, Gauhat High Court.
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